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Order dated 07.09.2016 

CP No.76/2002 Shri Arvind Mohan Johri Vs. M/s Mohan Carlton 

Hotel Pvt. Ltd.  

The additional affidavit of the petitioner was filed with the proof of 

posting. It is posted on 06.09.2016 and therefore reasonable opportunity 

should be provided to the respondents to file their rejoinder to the additional 

affidavit. The petitioner is therefore directed to issue notice to the 

respondents that the matter is posted for hearing on 30.09.2016 and that the 

respondents shall file their rejoinder on or before 22.09.2016. The notice 

shall be posted by Speed Post invariably on or before 09.09.2016. 

List the matter on 30.09.2016. 

SH.VSR AVADHANI (Judicial Member) 

SH. H.P. CHATURVE Judicial Member) 

Dated 07.09.2016 
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